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MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

MR. SPEAKER: We now take up
the Motion of Thanks on the Presi-
dint’s Address. I would like to inform
the House that 14 hours have been
allotted by the Business Advisory Com-
mittee for this debate and we must
try to stick to it becsuse we have a
very heavy schedule of legislative and
other work. Members present in the
House, who desire to move their am-
eniments {n the Motion of Thanks
may send siips to the Table within 15
minutes indicating the serial numbers
of the amendments they would like to
move. I call upon Shri Yagya Datt
Sharma to move the motion.

SHR] G. M. BANATWALLA (Pon-
nani}: Sir, I draw your attention to
Rule 18 which states:

“Amendments may be moved lo
such Motion of Thanks in such form
as may be considered appropriate by
the Speaker.”

I humbly submit that the form of the
amendwment has 1o be determined by
you and not the content of the amend-
ment is to he decided by you. Accord-
ingly, I had given notice of an amend-
ment referring to the serious faiiure
of the Presidential Address in appeal-
ing for clemency for Mr. Bhutto. The
amendment has not been circulated.
Therefore, I am wrongfully debarred
from moving this important amend-
ment. I would request you once again
that, since you can control only the
form of the amendment and not the
contents of the subject matter, kindly
allow me to move my amendment,
wherein I have referred to the failure
of the Presidential Address to appeal
to the President of Pakistan for cle-
mmency to . Mr. Bhutto, especially in
view of .the rising feelings within our
own country and the world opinion
with respect to it. Sir. I fubmit that
No discourtesy has been shown to Pak-
istan and our {riendly relations are not
at all being jeopardised thereby. So
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many countries are appealing and,

. therefore, it cannot be said that my

amendment reflects in any way dis-
courtesy to a foreign nation, or is
repugnant or harmful to our relations
with Pakistan.

MR. SPEAKER: I will look into it
again and announce the decision.
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SHRI ASOKE KRISHNA DUTT
(Dum Dum): Mr. Speaker, Sir, I
stand here to second the motion that
has just now been very ably moved
by my friend, Pandit Yagya Dutt
Sharma, thanking the President of
our country for the memorable Ad-
dress that was delivered on the 19th
of this month.

Sir, within the limited time that
has been allotted to me, I shall try to
confine myself to those aspects of the
President’s Address which have not
been covered at length by my friend.
It is very significant that the Presi-
dent began his Address by referring
to the devastating floods that wrought
tremendous havoc in our country
during the last year. Many of us on
both sides of the House who have had
the occasion to visit the devastated
areas have been what a tremendous
havoc these flood had caused. Possibly
in recent history we have never heard
of such tremendous devastation. The
President has enumerated the tremen-
dous loss that we have suffered and
at the same time he had very signi-
ficantly mentioned about the manner
in which various sections of the coun-
try stood up to meet the challenge of
nature. He has rightly praised the
various agencies and individusls who
did yeoman service for re-construc-
tion. The role of the defence forces
and the police personnel have very
rightly been praised becauge they
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worked round the clock and they de-
finitely worked beyond the call of
duty. Sir, wih the concerted effort
we can surely overcome the great de-
vastation that has come upon us.

Mr. Speaker, Sir, the Address of the
President reflects the thinking of the
Government which enjoys the confi-
dence of this House. Sir, when this
government came in power two years
ago it came with the mandate from
the people—a mandate for a change
and also a mandate for rcv-construc-
tion. The people of this country voted
this government to power with the
mandate calling upon the govain-
ment to banish two of the greatest
evils that can come upon mankind-
tvranny and poverty.

Sir, we on this side of the House
who support the government went to
the samadhi of Mahatma Gandhi be-
fore the government took office. On
that memorable day all of us took
the pledge at Rajghat to banish
tyranny and poverty. This government
after coming into power took upon
the task of undoing the great wrongs
and evils that were done in the name
of Emergency. During the Em-
ergency our fundamental rights
were curtailed, Press was gag-
ged. the mass media-complete-
ly owned and controlled by ihe
State, that is, television and radio—
were managed in such a way that
instead of serving the nation and
serving the people they became organs
for serving a coteric of individuals
headed by an ambitious individual
who tried to create a dynasty. This
government has undone those wrongs.
The constitution was tampered with.
The Constitution has now been res-
tored to its old glory. These are mat-
ters for which the government can
rightly be proud of,

MR. SPEAKER: The hon’ble Mem-
bme; will continue his speech after
ch.,

13 hrs,

The Lok Sabha adjourned for Lunch
Ul fourteen of the Clock.

—p——
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The Lok Sabha reassembled, after
lunch, at six minutes past Fourteen of
the Clock.

[Surr Ram Murty in the Ctair]

MOTION OF THANKS ON THE PRE-
SIDENTS’ ADDRESS—Contd.

MR. CHAIRMAN: Mr. Dutt will
now continuc his speech.

SHRI ASHOKE KRISHNA DUTT:
Wher, the House adjourned for
lunch, 1 was talking about the
attempt 1o control the mass me-
dia—television and radio——made by
certain interested persons. Very
significantly, the President’s Ad-
dress has enumerated several pro-
visions in the electoral reform, and
talked about the changes that are go-
ing to be brought about in the control
and management of Akashvani and
Doordarshan. These are very signi-
ficant; and we take it that in future,
no such designing person, whoever he
or she might be, well ever attempt to
misuse high office and commit excess.

The manifesto of the present ruling
party had clearly said that power,
both political and economiec, would
be devolved. My friend, the mover
of the resolution, has discusseq in
detai] about the shift of the centre of
gravity of power from urban to rural
areas, I will not repeat them, but the
one aspect which I would like to men-
tion is that many friends, particularly
in Stateg often say that States do not
get their proper share. We can prou-
dly recall that the present, ie. the
6th Five-Year Plan has programmed
an out lay where the investment in
the State sector is for the first time
higher than the investment in the
Central sector. This is a very signi-
flcant change.

The President’s Address has spoken
about the agricultural and industrial
development of the country.

For the first time we have had a re-
cord food production of 125.6 million
tonnes and inspite of the great ob-
stacles caused and natural calamities,
the industrial production has also °
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(Shri Ashoke Krishna Duit.)
shown a record figure. The national
income of the country in 1977-78 has
grown by 7.4 per cent as against 1.4
per cent the year before. This is a
remarkable achievement by itself.
But we cannot fully realise the signi-
ficance of this unless we compare the
figures of other developing and devo-
md countries. For instance, let us

our immediate neighbour Pakis-
tan. The annual average growth rate
for the last 16 years in Pakistan was
83 per cent of that in the last five
years it was only 0.8 per cent. Japan
is considered to be one of the most
economically advanced countries in
the world ang undoubtedly the most
advanced in Asia; in fifteen years ihz
average economic growth rate was
7.7 per cent annualy. But if we take
the annual average of the last five
years of those 15 years it has been
only four per cent. If we compare it
with other countries, say, Sri Lanka
and Bangla Desh, what do we see?
They may be small countries in size
or population but their problems, both
economic and human, are similar to
ours. During the last five years
Bangla Desh had a negative growth
rate, minus 2.3 per cent Shri Lanka
had" 1.1 per cent. Against them our
achievement in the last year is re-
markable.

I should like to remind some of my
friends who believe that though the
Emergency curtailed our rights and
affected us badly, it helped us in eco-
nomic growth: they sald that the dis-
cipline that was there during the
emergency was helpful. The figures
I have quoted show how wrong they
are. During the last year of the
Emergency inspite of all that regi-
mentation and tyranny and discipline,
the growth rate was 1.4 per cent. It
has now been shown that through the
democratic processes a free people
toiling for the development of their
country can show results which are
far more remarkable than any regi-
menteq regime can achieve; the figure
are clear. This tremendous amount
of growth has helped us in maintain-
ing the price line... (An Hon. Mem-
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ber: What about China?) China has
consistently maintained a growth rate
of 6 per cent; it was 5 per cent last
year as against 7.4 per cent in our
country. As I said it has enabled us
to maintain the wholesale price in-
dex variation between two per cent.
If we compare with Pakistan it varies
between 5 and 6 per cent. Australia
is a very advanced country in this
area; it has also a tremendous growth
rate; there the price variation is about
ten per cent. In our country it was
kept within two per cent. These are
remarkable achievements and it is
oppropriate that the President has
mentioned them.

The President’s Address mentions
about the rhassive national adult edu-
cation programme. When our country
came out of the shackles of imperia-
lism, the literacy rate was only 3 per
cent. In the last 30 years it has im-
proved and reached about 30 per cent,
It has definitely improved but it is
nowhere where we expected it to be.
This programme is not an over-ambi-
tious programme. It says that within
a decade this massive programme will
completely eradicate illitcracy from
this country. I think it is very signi-
ficant that the Education Minister
came in when this point was being
talked about.

This is the International Year of |
the Child and very significantly the '
President has also mentioned about it.
But while giving vent to the rural
bias the tremendous amount of agri-
cultura] development, adult educa
tion and other social matters, the
President's Address has not overlook-
ed the necessity for scientific and
technological devel t. For the
first time, a tremendous amount of
money is being spent. What was speni
during the fifth plan was much higher
than the earlier plans. But the sixth
plan envisages an expenditure which
is even double what was spent in the
fitth plan for scientific and techno-
logical development,

The President’s Address ety
rightly deals at great length with our
foreign policy. Different aspects of the
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foreign policy have been discussed
like our relationship with the Arab
countries in West ia, the rola that
India has been playing in combating
racialism in Africa, our relationship
with the South-East Asian npatious
and with Japan. But particular em-
phasis has been given to our relation-
ship with the super powers. So far as
America is concerned, we are very
happy that our relations with that

country are @uch better to-
day. The last regime went out
of its way tobe unfriendly

with the United States. We have
had serious differences witn  that
country over Kashmir, Bangaldesh
ete. but we should also remember that
often in times of serious national
crisis, the United States has stood by
our side like when the Chinese invad-
ed us last time. So, there is no rea-
son why we should be unfrientdly
with them. This Government has tried
w0 bring back the old frieadiy rela-
tionship. But what is more signiiicant
is our relationship with the Sovict
Union. This Government has estab-
lished for better friendship with the
Souviet Union than the last regime did,
Some of my friends may be critical
about it. They might think that there
was a much closer understanding with
the Soviet Union during the last re-
gime, but I am not one of those who
believe that. During the last regime,
we did not have proper friendship
with the Soviet Union. Those who
think we did equate subservience
with friendliness. Friendship must be
on equal footing. There must be
mutual respect. During the last re-
gime the mutuality of respect was
missing,

SHRI M. RAM GOPAL REDDY
(Nizamabad): He used the word ‘sub-
servience’. We were never subser-
vient to anybody. If he says like
that, I would say that the Janata
Party is subservient to America.

SHRI ASHOKE KRISHNA DUTT: I
do not believe in subservience. I am
not saying anything derogatory to our
country. I am proud of my country.
I am proud that the wnole world
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respects my country far more oday
than when my country was sufltering.
under the shackles put by people who
were trying to curb democracy

kill fundamental rights. The friendly
attitude of the Soviet Union, the res-
pect taat they now have for us, is
clearly evident from the fact that our
Prime Minister was given one of the
finest and grandest reception last year
when he visited the Soviet Union. We
are tiying to be friendly with China.
Many friends may not like it; some
have cynically remarked about what
is the necessity of our going out of
our way to befriend China? I feel
there is every reason for us to be-
friend China, because we are both
ancient civilisations, having contacts
for over thousands of years, heciuse
oup economic problems are very Simi=
lar. We both have a huge population;
they are 850 milion and we are 650
million: added together, we constitute
more than half the people of the
world. In this background, we must re-
member that the unfriendly attitude
between India and China for the last
several years have over-hurdened
both of wus with unnecessary
expenditure on modern military wea-
pons. We cannot afford that. It was
very proper that friendliness was
attempted. May be we have taken one
step further than what was needed,
but when the interest, enlightened
self-interest of hundreds of millions of
people are concerned, we should not
stand on pride and vanity,. We
attempted to befriend China, but we
had a set back. While our Foreign
Minister was still in China, they in-
vaded the friendly nation of Viet Nam
in a manner which reminds us of what
happened in 1962, It is a set back,

but we will try to overcome that set
back.

I thought the Chinese ought to re-
member that though Viet Nam is
much smaller in size than China,
though its population may be much
less than that of the Chinese popula-
tion, China should not forget that in
courage and determination ,the Viet-
namese are not Small. One of ihe
most powerful, if not the most power-
ful super-power of the world, trled
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to curb Viet Nam for several years
militarly with the most sophisticated
and most brutal and cruel weapons,
but the Vietnamese stood up fo that.
They will show it again and the pre-
sent Chinese aggressors will have to
go back. It is very unfortunate that
the Chinese are not realising the situa-
tion, as they should. I think the Viet-
namese will teach them that lesson,
and the Chinese will have a proper

perspective.

The Presidential Address also men-
tions another very significant aspect
about cxternal affairs. We found that
many of the highly developed coun-
tries of the world, particularly of the
European Economic Community, who
for years pretended to be the patrons
trying to help us in our economic
development, rccently launched on a
programme of protectionism, which
is definitely damaging the growth of
not only India but of all developing
countries in South East Asia and
Africa. Our Government have taken
a lead in raising this issue in interna-
tional conferenccs so that a tremen-
dous public opinion has been created,
and now the developed countries are
re-thinking about their policy of pro-
tectionsm.

The President’s Address mentions
about defence preparedness almost at
the end. Though it comes last, it is not
the least. I was here two days ago
when the Deputy Prime Minister and
Defence Minister in reply to a ques-
tion clearly reminded the House that
the India of 1979 is not the India of
1862. Just after the debacle of 1862
T had been to many of the South East
Asian countries and 1 had seen the
amount of contempt that the people
of those countries had for India.
Again, very recently 1 visited
those countries hardly a month ago,
and I found that everywhere Indian
foreign policy and Indian defence
preparedness is being viewed with a
" new respect. We do not like to spend
- a tremendous amount on defence ex-

penditure, In a developing country
" like ours, suffering under poverty,
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where 70 per cent of the people are
still below the subsistence level,
thanks to the last 7 or 8 years of mis-
rule and two years of emergency, it
is very difficult for us to spend a large
amount on defence.

Some of my friends in their .xube-
rence talk about nuclear development,
talk about sophisticated weapons, but
if we just calculate the tremendous
cost that modern weaponry involves,
we shudder tp think what will happen
to national development if we spend
so much on this unproductive expen-
diture. But in spite of that, we have
got tg be prepared, we alwayvs hope
for the best, but we must remain pre-
pared for the worst that nothing like
1962 happens again and that prepa.ed-
ness is there,

I have toured throughout the
length breadth of the country in the
last two years seen many of the De-
fence establishments and everywhere
the morale of the Army has reached
new heights. Our Army today has the
finest discipline and finest morale and
our preparedness is there. 'We are
manufacturing sophisticated weapons
ourselves and we are alsp importing
necessary weapons which we cannot
manufacture here, with such a pro-
gramme that within the immediate
future we will be able to manufacture
those things ourselves.

Sir, I think my time is coming tg an
end. Before I conclude, I appeal tc
all section of the House to remember
that we are standing at the cross-roads
of history. Our nation which has re-
established democracy and is now
fighting the greatest evil of poverty
has got to stand united. We have got
to make a concerted effort, a great
effort, and great efforts are never easy.
We have tremendous amount of hard
work before us ang that can be suc-
cessful only if we combine together.

The President has fervently sppeal-
ed to a spirit of united national en-
deavour. Sir, I believe he has echoed
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the thousands of years old sayings of
the Upanishads :

gurAt wa: afafy: wErEr
qa A9 g7 faaduny
Sir, with these words I commend
the motion to the House and I appeal
to all seclions of thy House tg unani-
mously adopt the motion that has beep
so ably moved by my friend just
before me.

MR. CHAIRMAN: Motion moved :

“That an Address be presented to
the President in the following

terms: —

'That the Members of Lok Sabha

assembled in this Session are geeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Par-
liament assembled together on the
19th February, 1979.)”

Hon. Members may now move their
amendments.

SHRI P. K. DEO (Kalahandi): I
beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about
the efforts being made by the
Government to mobilise opinion in
various countries about the estab-
lishment of a World Constituent
Assembly for drafting a Constitu-
tion for the ‘Federation of Earth’
of a World Government.” (1)

That at the end of the motion, the
following be added, namely:—

“but regret that in pursuit of
our foreign policy of improving
relations with our neighbours, no
mention has been made in the Ad-
dress about our normalising rela-
tions with China by suggesting a
formula that China recognises the
McMahon line in the Eastern sec-
tor and accepts the de jure sove-

reignty of India over Aksaichin .
while India gives a ninety-nine
years’ lease of Aksaichin territory
to Ching like China's lease of
Hongkong to the British.” (2)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address has
failed to condemn the virus of
casteism and hatred being injected
into the body politic of the nation
by actions and utterances of
leaders of various parties in re-
cent months thereby striking at
the root of Indian nationhood and
shattering the very basis of forma-
tion of a classless and casteless

society.” (3)
That at the end of the motion, the

following be added, namelv:—

“but regret that ng mention has
been made in the Address to re-
move the various regional imba-
lances so far as development is
concerned in the Sixth Five Year
Plan and of giving a raw deal to
Orissa by not including it in the:
special category of States for Cen-
tral plan assistance.” (4)

That at the end of the motion, the-

following be added, namely: —

“but regret that no mention has:
been made in the Addresg about
the need for registration of politi-
cal parties under the Socleties:
Registration Act, 1860 and publi-
cation of their annual accounts
duly audited by a Chartered Ac--
countant.” (5)

That at the end of the motion, the

following be added, namely: —

“but regret that no mention has
been made in the Address about
the date line by which the Lokpal
and Lokayukta Bill will be pass-
ed and the institutions of Lokpal
and Lokayukta will start funetion--
ing to look into the grievances aftd’
r?;z;nplaints of private individuals.”"
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SHRI P. RAJAGOPAL NAIDU
«{Chittoor): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address regard
ing the prevention of Harijans,
Girijans and other weaker sections
in exercising their vote freely.”(7)

That at the end of the motion, the
following be added. namely:—

“but regret that no mention has
been made in the Address regard-
ing the growing number of atro-
cities prepetrated on Harijans and
Girijans and the failure of the
Government to prevent them.”(8)

That at the end of the motion, the
Tollowing be added, namely:—

“but regret that the Address does
not mention about the failure of
the Government to keep the prices
of cash crops at remunerative
level.” (9)

That at the end of the motion, the
“following be added, namely: —

“but regret that no mention has
been made in the Address regard-
ing the peed for conversion of
Katpadi—Tirupati metre gauge
into broad gauge.” (10)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
no concrete measures have been
spelt out for solving the problem
of unemployment.” (11)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the need
to delink the newspapers from the
big industrial houses.” (12)

That at the end of the motion, the
‘following be added, namely :—

*but regret that no mention has
besn made in the Address about
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the failure of the Government ¢,
reduce the monopoly of a group
of families over industrial
houses.” (12)

That at the end of the motion, the '
following be added, namely:—

“but regret that no mention ha
been made in the Address regard
ing the increase in the cemen
prices ang its scarcity.” (14)

That at the end of the motion, th
following be added, namely:—

“but Tregret that the Drough’
Prone Areas programmes whict
was intended to develop such arve:
has been disbanded.” (15).

That at the end of the motion, th:
following bc added, namely:-——

“but regret that there is no o
ference in the Address regarding
the inadequacy of foodgrains dis-
tributed under Food for Work
scheme and for not converting this
scheme into Food for Full Ex-
ployment to wipe out unemploy-
ment in the rural areas therchy
increasing the purchasing powe!
of the rural poor and to effect in-
tegrate rural development”.(16)

That at the end of the motion, the
following be added, namely: —

“pbut regret that no mention has
been made in the Address atout
the Reserve Bank restricting the
cooperative societies pot to issue
loans t, those who are not haviné
any debt in the societies and 10
the new members if the societics
are having more than 25 per cent

. of overdues and the difficulties
causeq by this policy.” (17)
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That at the end of the motion, the
following beadded, namely:—

“but regret that no mention has
been made in the Address about
the failure of the Government to

supply essential commodities at
reasonable rates in the rural
areas.” (18)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Addres that the
Harijans, Girijans and other
weaker sections are prevented
from exercising their right of
vote,” (92)

That at the end of the motion, the
lollowing be added, namely:—

“but regret that there is no
mention in the Address about the
failure of the Government in pre-

venting atrocities perpetrateq on
Harijans by upper classes.” {33)

That at the end of the motion, the
following be added, namely: —

“but regret that no mention has
been made in th, Address regard-
ing the failure of the Government
in formulating uniform policy for
giving loans to the rural arcas by
the Nationalised Banks and allo-
cating at least 40 per cent of the
finances of the Nationalised Banks
to the rural areas.” (94)

That at the end of the motion, the '

following be added. namely: —

“but regret that np mention has
been made in the Address regard-
ing the failure of the Governmant
in creating machinery and neces-
sary funds to give remunerative
prices to apricultural commodi=-
ties.” (05)

That at the end of the motinn. the
ftmowing' be added namely:- -

ll “but regret that ng mention has
|' been made in the Address regard-
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ing the failure of the Government.
in reducing the interest rates on.
the loans given to the agricul-
turists.” (96)

That at the end of the motion, the
following be added; namely :

“but regret that no mention has
been made in the Address regavd-
ing the failure of the Government
to keep down the prices of cteel
and cement.” (87)

That at the end of the motion, the
following be added, namely: —

“but regret that no reference
has been made in the Address re-
garding the failure of the Govern-
ment in protecting the handloom
weavers.” (98)

That at the end of the motion, the
following be added namely:—

“but regret that no mention has:
been made in the Address regard-
ing the failure of the Government
in implementing family planniag
programme successfully.” (99)

That at the end of the motion, the
following be addeq namely:—

“but regarl that no mention has
been made in the Address about
discouragement being caused to the

scientists and technologists in the
country.” (100)

That at the end of the motion, the
following be added, namely:.--

“but regret that ny mention has
been made in the Address regard-
ing the tilt of genuine non-align-
ment policy into alignment policy
in foreigp affairs.” (101)

That at the end of the motion, the
following be aded namely:—

‘“but regret that no mention has
been made in the Address regard-
ing the failure of the Government:
in adopting the policy of self re--
lance.” (102)
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That at the jend of the motion, the following be added, .namely i~

. following be. added, namely: — “but regret that no referemce has
" “bug regret that no mention has ‘been’ made in the Addresi pegurd-

beanmdemtheb.ddrensxmxd- ing the murders of Congres(
‘ing the failure of the Government workers and leaders and: vietimi-

sation of persons b!miﬂl ﬂ
_.“‘ﬁﬁi’;ﬁ?‘ the defence equip- ‘Congress (I).” (391) -~ - - -

That at d of the motion, the PROF, P. G, MAVALANK_AB {G-ul—_.
-tollowing bot:‘:d:: namely:— dhinagar): I beg to move: - .

“but regret that ng mention has

" been made in the Address regard-

ing the chaotic conditions prevail-

ing in the universities and the

steps to be taken to set right the
affairs,” (104)

That at the end of the motion, the
following be added, namely :—

_ “but regret that there is no
mention in the Address of the need
for establishment in the first in-
stance of a National Insurance
Fund against the vast damages
eaused by periodical, natura] cala-
mitise like hailstorms, gstorma,
floods, 'droughts, conflagrations,
which create the problems of com.
pensating the peasants and wor-
"~ kers for the loss of their crops,
‘homes and means of living and
rehabilitating their social economy
especially in rural-areu.” (238).

'I'hatatthemdogthemounn.thn

:.h‘lnwlngbended namely:—

) "bucragmtt.hatthereis no men-
- 'tion in the Address about the
. growing disparity in the economic
" ' condition of the rural apd urban

people and Government's failure

- fto alleviate  or moderates the
- cragh in agricu!mralpﬂm” (230)

: Thatnttheendotthomoﬂon‘the _

h’uowins be added, namely:—
Wmﬂﬂ*ﬁm‘eiﬂmm

tablishmerit of Agricultura; Deve.
Mmt Bank. to ﬂmam devalop-

the following be added, namely: —

thninﬂxtAﬂMuamme-.

“ﬁ"ﬁu -srhmre.-

That at the endofthemm:

“but regret the absence from.
the Address of clear and concrete
steps to be taken by the Govern~.
ment in effectively rooting = out
corruption which continues - o
corrode the life and progress of
« the community and the cmmt:v"ﬁ
(19)

That at the end of the moti_on,

the following be added, namely:—

“but regrét that there iz no
mention in the Address about
continued heavy wasteful ex-
penditure in several governmental

ts and agencies, and
about the positive measures to be

- urgently takep to reduoe xunh eX-

penditure” (20)
That at the end otthem"'

thetonuwlnlbeadded, naznur—._.. :

"butnwumu:e m..
does ‘not contain an . gpectic ye-
fmemtheﬂmmmucn
of constant physical assaults -on,
and injuries and insults of .all
mrtsbdnxinﬁlﬁedm:th.

_ leﬂans Girljans end ‘other “sco-
R cotmmimw” (21)




" 4%et at the end -of the motion,
following be added, namely:

'cuﬁchntcmphuhtnﬂ\e.&ddrm
"% ! on.the cruical and urgent need of
.. 'electroal reforms with a view to
~. - ensuring freé and fair elections as
.'_we.l.lu eliminating the evil of

money " in our electroral

- and poli;j;al processes and prac-
|l( )

‘l'ha.tattheand of the motion,
ﬂle following be aded, namely:—

“but regret that the Address
does not contain a clear, bold and
pragmatic policy of development
on the economic and industrial
‘fronts in the country.” (24)

That at the end of the motion,
1he following be added, namely:—

. “but regret that the Addrems
takes no notice of recurrence of
authoritarian trends in the coun-
try and gives no definite indica-
tion of geyvernmental and nation-
al endeavours for combeating them
energetically, quickly and pur-
posefully so as to keep in-tact and

- rphans=~ the democratic fabric of
the polity.” (25).

That at the end of the motion, the
Mboaddod namely:—

U Ypet roymet thot the Addross does
crrhorefir o the nation's anxiety
.. woout brain drain and the steps
. taken by the Government to step

thig , speicially the. emi-
-,:mﬁon of brillimt and youthful sci-
| @iitists, because of dlsmantling of the
‘Couricil of Sclentific and Industrial

‘-ovdination between different scientific
*ignd peseureh’ institutions in the coun~

owerlipping of sclentific effarts in

" %yt Tegret’ that there is  no

mmmmothckutco—.

try, afg also. beacuse . of wasteful

yance for:’ wrlv 24 ' yeRre.

though the United Nafions Dmkm-
tion on Human Rights: declares ihe.
right to a family ss a fundammental
right, and that 1979, - morcover, is
the International Year of the Cb.ll-li-"
(177).

That at the end of the motion, uw C

following be added, namely:—
“but regret that the Add.nu-_doei

not contain a clear and firm policy - -

of the Government regarding nationa- -
lisation of industries.” (178).

That at the end of the motion, the

following be added, namely:—

“but regret that the Address dges
not mention the much-needed review '

of about 5000 Collaboration Agree..
ments between Indian and foreign’
firms in the country."” (179) .
That at the end of the motion, ﬂlr
folliwing be added, namely:—

“but . regret that the Address does - -

not give the Government's plan and
strategy to protect and exploit the
200 miles economic  and exclusive
zone of the Indian seas.” (180)

That at the end of the motlon the o

fnllnwing be added namely:

“but regret that the Address fails & -
to point out the necessity for a self-
imposed ban on the expression of .- .
personal views and opinion in pub- . ..
lsaders In office, -
especially on delicate  internatiohsl - . .
and nationzl issues, which hag led ' -

lic by prominent

to some kind of .corrosion of the
nation's image .
the logs of -valuable human lives
within_ the country, besides destimce

tion of and damage to publi¢ proper:

ties, on &ccount of popular demibm-. . .

stration being held from time to fime R
-against such public expreuiqm of o
views and opinions." (I'EI) B :

:Thnt at the end o! 'Hhe motion; thc
.{olh’wi‘ng be ldﬂad umml?w-—- '

mt-ot Gomnmn! ot Indla‘s cle

abroad and alss to ..
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' Policy, in the background of patent

violation of the Agreement by the

United States in regard to the supply
" -of enriched Uranium.” (182) )

That at the end of the motion, the
- following be added, namely:—

“but regret that the Address does
not refer to the concrete steps taken
by the Government to avert the dec-
‘pening crisis in the Rail transporta-
tion of basic agricultural inputs like

" fertilisers, movement of coal to Ther-
mal Plants, Steel Planis etc.. move-
ment of essential commodities like
foodgrains, especially when all res-
trictions have been removed.” (183)

That at the end of the motion, the
following be added, namely:—

“put regret that ' the Address is
silent about the worsening conges-
tion at all the Ports of the country,
particularly in Bombay, where more
than 100 ships ‘are waiting on high
seas, for several weeks, which has
led to the weakening of faith in the
international shipping world about
India's capacity to handle imported
cargo efficlently and speediiy.” (184)
That at the end of the motion, the

following be added, namely:—
“but regret that the Address fails to
refer to the measures adopted for
fair distribution and economic utili-
sation of electric power within the
country in the form of modernising
the ramshackle Load Despatch Cen-
. tres with modern equipment like
computers and telemetres, especially
when it is claimed hy the Govern-
ment that the electricity generation
has gone up by 13 per cent.” (183)
That at the end ot the motion, the
- following be added, namely:—
. +but regret that the Address is
' . silent about the setting up of Agri-
" eultural Development  Bank, and
. about the concrete and time-bound
D perpaoxe for  strepglbening  lhat
W ape nr s couniry's economy, sus-
. talning 75 per cent of the population
." in the form of crop planning, mar-
- etinig, of agricultural products and
farm price structures.” (188) -
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SHRI SAUGATA ROY: (Barrack-
pore): I beg to mowe:—

That at the end of the motion, the
following be added, namely:

“but regret the absence from the

" Address mention of gruesome hap-

penings at the Assam-Nagaland

border and concrete steps to be

taken by the Government to sort out

the Assam-Nagaland border dispute.”
(118) .

That at the end of the motion, the
following be added, namsly: -

“but regret that the. Address
makes no reference whatsoever 10
recent’ happenings - in Jamwniu and
the concrete stepg to ‘be taken - by

' the Government fo solve ths 'problem
of regional imbalances bétween diffe.
rent regions of the border State of

. Jammu and Kashmir® (119) . =

 That at the end of ‘the motion, the
following be added; namely; . : :




' __'mammmam
cdil industeles ahd  conerefe steps

taken by the Govefnment fo create.

a better industrisl climate.” (120)

That at the end of the motion, the
toﬂuwinl 'be added, namely:

_“Eut regret that the Address makes
o’ reference whatsoever to the plight
of the Dandakaranyas deserters in
Sunderbans and the concrete steps
taken by the Government to solve
the residual problems of the refu-
goes from erstwhile East Pakistan.”
{121)

.That at the end of the motion, the
following be added, namely:

“put regret that the Address makes
no reférence to the problem of sharp
all in prices of agricultural com-
modities and concrete steps taken
by the Government to ensure a tair
price for agricultural commodi!

. (122)

That at the end of the motion, the
following be added, namely:

“but regret that the Address makes
no refersnce to the urgent need for
implementing the land reform
l.ur!_." (123)

That at the end of the motion, the
tonmﬂn: be added, namely:

" wput regret that the Address does
not contain any specific reference to
the increase in  assets of monopoly
houses and. concrete steps taken by
the Government to prevent further
concentration of wealth.” (124)

'SHRI G. M. BANATWALLA (Pon-
nani): I beg to move:

Mntthomdoiﬂnmptlon,the
'!olhmuadded namely:

"butmmmhmm-
the rising
mmuyot

' rzw.ﬁmma, thm)

ermmt mpw to

mote communal amity and Rar-
mony."” (139) - et
‘That at ‘the end of the motion, the

following be added, namely:

“but regret that the Address does
not assure that the Muslim minority
character of the Aligarh Muslim Uni-
versity will be duly restored in defe-
rence to the most justifled persistent
demand for the same.” (136)

That at the end of the motion, the

following be added, namely:

“but regret that there is no men~
tion in the Address of the recommen.
dations of Gujarat Committee for
Urdu and of the need to give Urdu
its due and just status.” (137)

That at the end of the motion, the.
following be added, namely:

“but regret that the Address fails
to indicate any proposals to ena-
ble the Muslim minority to secure
economic and educational justice
and fair participstion in Govern-
ment and other services.” (138)

That at the end of the motion, the
following be added, namely:

“but regret that there is no men-
tion in the Address of the hardships
faced by those who intend to go
abroad for employment and the
pressing need for revision and re-.

laxation of emigration ang ‘and’
rules.” (139)

That at the end of the motion. the
following be added, namely: '

“pbut regret that there is no
mention in the Address of the re-
cent - thoughtless  -and - arbitrary .
cancellation of a large number of -
trains in the Olavekot Division of
Southérsi Raflway leading to public

* taks’ o mathe e
tain law and order  and also to o~ -



with respect to Aligarh: riots rion at
Pernambet (Tamil Nadu) and Aligarh
Muslim University.” (141)

Thai ‘at the end of the motion, the
mlowingheadded,namly

“but regret that the Addm fails
to.assure that the Minorities Com-
mission will be expeditiously a.rmed
with adequate statutory powers.”
(142)

That at the end of the motion, the
following be added, namely:

~ “but regret that the Address fails
to extend greetings to the people
of Iran for their glorious and
guccesaful revolution for democra-
tic rights” (370)

SHRI GIRIDEIAR GOMANGO
~ (Koraput): I beg to move:

That at the end of the motion, the
following be added, namely:

“but regret that the Address
makes no reference regarding the
sub-plan for tribal areas of the coun-
try which aims at fo eliminate all
forms of exploitation of tribal peo-
ple by the State Governments as

. -well ag by the Centre.” (241)

That at the end of the motion, the
fallowing be added, namely:

" “put regret that the Address does
not ihdjcate any concrete step for
solving the problem of administra-
tion, both fnancial and develop-
menta] Jin tribal areas of the coun-
try which is the responsibility of
mcmmmm" (242) -

: mtuthemda:mmmua
:_'tonawtngbeadded,nmely CL

"buttemthltﬂ:e.ﬂdﬂxmm

the sub-plan for tribal reas of the
States and indication of the alloca-
tion by the Ministries for these

That at the end of the motion, the
following be added, namely: o

“but regret that the Address does
not recognise the fact that due to
failure of the Government to im-
plement the land reforms, the pro-
blem of the landless people of the
country increased and the discon-
tentment among these people is in-
creasing and they are the victims
of the vested interest people.”(245)

_ That at-the end of the motion, the
following be added, namely:

“but regret that the Address does

. not indicate a clear, bold and prag-

matic socio-economic polley for the

Adivasijs, Harljans and backward
class people of ‘the country" (Mﬂ )

’ﬂntatmemdotthemoﬂon,-ﬂn
following be added, namely: -

“bmmthntthemm
not make any reference about the
distriet and block level - ‘luml.nc_
and implementation”  (247)
ﬁata‘;th.mdotthemoﬁon,ihﬁ
mhm_w
R s
mmﬁm on at
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M‘-hmw
. “bug. 'tegret that in the .&ddtel!
‘ftiere is no  mention of allocation
omna:rhd !nr Aribal areas, back-
‘wyard ‘amreas, hilly areas, border
" . atems, drought prone areas, and the
- undeveloped areas and the strategy
adopted for the development of these
sreas to bring them at the level of
developed areas in the States.”(249)

" That at the end of the motion, the
following be added, namely:

“but regret that there iz no su-
fMcient emphasis in the Address on
the crucial and urgent need of the
weaker section of the people par-
ticularly of tribal ax:d Harijana.”
{250)

SHRI INDER SINGH
beg to move:

(Hissar); 1

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
‘there i&¢ no mention about imple-
menting the Government Award,
1676 about the distribution of Ravi-

‘Bisa waters between the States of

_ Punjab and Haryana.” (161)

That at the end of the motion, the
: tonowiucbgladdad. namely:

©or "Miyst regret that in the Address

‘there 1s no mention about the trans-
... Ter of Fazilka and Abohur areas of
. ‘Punjeb State to Haryana State in
tneor&muwiththemtrﬂam
mint AWu‘d ln 1060." (252)

" hat at the end of the motion, the
7.0 “but regret that in the Address
-~ theve I8 no mention about the ra

muan of the prices of

"‘_'mwaa&mum.m”-
following be- added, ; namely:

Agri
bring:
lm!ui-

mamm«mmﬂm ﬂ :_'3

“Mmﬂu‘bmmm.

there is no mention about mm

mentation of land reforma meam
(254) °

That at the end of the mation, m

following be added, namely: .

“but regret that in the Addres -
there is no mention about eradica-
tion of poverty and unemployment
in the country and for giving un-
employment allowance to the un=~
employed educated youth.” (255)

“I‘hntattheendotthemotlon,ﬁm
following be added, namely:

“but regret that in the Address
there is no mention about the mea-
sures being taken to check steep -
rise in the prices of agiculiural in-
puts, implements, insecticides snd
pesticides and steep fall in the prices
of agricultural commodities like cot-
ton, sugar and potatoes which has
advervely, affected the agricul-
turists” (256)

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
there is no mention about rampait
corruption, nepotism and favourtism
in the country.” (257) :

Thet. at the end of the motion, the
following be added, namely:

Head Works located at Ropar, Harl-

ke and Ferozepur to the Bhakra:
Management Board to ensure a falr

mmdwﬁnmﬂmm.

plies. to Haryana.” (288). ..

That at the end of the motion, the .
tollowing be sdded, namely: .




{Katwa) Ibuiom

'l"hrtat‘theendn!themoﬂm,ﬂw'

bllmving be added, namely:

“but regret that there is no men-
tion in the Address about the im-
"provement of the position of Labour
. Management Relations and that
. .some of the provisions of the Indus-
. Arial Relations Bill are against the

_ Interest of the workmen.” (317)

That at the end of the motion, the

" following be added, namely:

“but regret that there iz no men-
tion in the Address of the need for
maeking the Indian Ocean a zone of
peace.” (318)

That at the end of the motion, the
following be added, namely:

"“but regret that there is no men-
‘tion in the Address that the number
of unemployed people is increasing
“day by day” (319)

That at the end of the motion, the
following be added, namely:

“but regret that there js no men-
tion in the Address about the dis-
turbances in Border areas of Assam,

' Nagaland and Tibet” (320)

That at the end of the motion, the

" following be added, namely:

_ “but regret that there is no men-
tion in the Address that in spite of
our cooperation with the neighbour-
ing country like Bangladesh there

" . ~has not been a happy settlement in

.regard to  distribution of Farakka
waters,”  (321)

That at the end of the motion, the
!ollowlng be added . namely:

“but regret that there is no men-
‘tion in the Address that if the Chin-
ese forces do not withdraw from
Vietnam the Government shall br-

"ing this matter ‘before the Security

"\ Counicil for immediate settlement of -
" ‘the issue aspeace in Asia particular-
Iy in ‘South East Asja, is in great

' danger.” (385)

Sir, the - Preaident' L Adﬁrunq :
supposed to be and ought to be the .
State of the Union Message to the Na-
tion. It should not be party’ docuirient,’
it should fully and faithfully reflect -
the conditrons existing in the various.
sectors of the nation. 8¢, in approsche
ing this Address, the touchstone should
be whether the important areas con-.
cerning the nation have been advert-
ed to, whether through the report a
truthful picture of the nation has been
truthfully placed before us, and whe-
ther a very correct picture of the con-
ditions obtaining in the country has
been presented to the Parliament. My
own assessment is that thig is a very
laconic Address, full of complacency,
absolutely unjustified, and if I may
say 80, Sir, this Address iz guilty ’nf :
suggestio falsi and suppressio veri.
Half-truths have been gpelt out, truths -
have been kept back, jmportant areas
ip the national life. ...

SHRI M. SATYANARAYANA RAO
(Karimnagar): S8ir, I will request you
for one thing. He is not doing well,
Su, he should be allowed to apeak
while sitting.

MR. CHAIRMAN: You can sit and
speak. | : .

SHRI C. M. STEPHEN : HI!eelI&n
that, I will seek your permission. .

This is what I have to say primuli-

" ly about this. The social tensions mo-

unting in our country, the law .and
order problem in our country, the un«
employment problem in our country,
the conflicts which are developing fn °
our .country, the .conflict hetwesn
State and State and States and Centre.

which is now assuming proportions jn - -

our couniry, the tendencies of .disin- .
tegration that are setting in in the djff:
erent regions of our country, and-ike
‘very dangerous situation in whidu in.
the internstional context, we ape 49-.
day placed - these have, not -beerads
verted to at all. The Presidest showuld
have adverhdtntbm.mtt}mil




Complacency has crept into the
Government, Governments may come
and governments may go, but this sort
of complacency is absolutely dange-
rous. Of course, conditions were very
favourable when the Government took
over. We had the foreign exchange

reperves, we had surplus  foodgrains
with us, production was very much on

the high side, we had inflation contain-

ed, things were fairly all right, techno-
logically our country had come to the
third place in the comity of nations,
industrially we had advanced to the
elghth place in the comity of nation.
The foundations had been laid, and we
could have taken off, we were on the
take-off stage. These two years, the
weather God has been very kind to us
and therefore the targets which were
fixed by the Fifth Five Year Plan—
we are on the last year of the Fifth
Five Year Plan, let us remember that
—have been reached. .

My hon. friend ‘was saying that 125
..million ftonnes of - foodgrains have
been produced. I would . just remind
him that-if you go through the pro-
Jections in the Fifth Plan, for 1978-78

. food production ‘was projected to be
136 million tonmes. You can go through
every .item, }hmdmthatexm

. od,"and there were projections for the
wmmvevmmm Omoe
mmmfhemke—oﬁnm "We can

u&oﬁstm l!m#tﬂshdddms

and nmation chme wp ;un ke &s
I have nothitg more fo say. . . i

Imslhomaundedwhanthemn-

ver of the ‘motion said that In the last
year 6 1/2 lakhs of hectares were dis.

tributed, I would just remind him' ~ -
that 6 1/2 lakhs of hectares distribut~ ~ - -

ed was upto November, 1978, from
1951 onwards. I do not bhme my
friend because it is spelt out like that -
in the Address, it is given in a manner
which would give the impression that
this was given in the last one year. -

Take the economic conditions. The
President has given a picture of all js
well and all is smilling, but there are -
certain very vital .aspects which the
nation must take note of. I have with.
me the Report on Currency & Finance -
of the Resereve Bank of India, a very
authoritative document, They say:

“While the growth attained dur-
ing the year was beiter than the
annual average rate of about 5 per.
cent envisaged in the draft Plan, its
composition was strikingly unbalan-
ced which may suggest difficulties n
sustaining the rate in the remain-
ing years of the current Plan period.
The growth for 1977-78 was consi-
derably on account of agriculture
and the record agricultural output

in turn followed principally from -

the favourable climatic condltlom."-

In had a discussion with certain p_er-
sons of the Planning Commission. The
Fitth Five Year Plah had projected that
our development will be of the order
of 5.7 per cent or 0. The current Plan
said that it is not poseible to attain

that level. They had, therefore, brou

ght it down. We uid that unless we -

attaln a growth rate of 5.7 per cent;

we cannot reach full employment.

Anyway, we are not going to reach ft.

That is what they have said. The Re«
mmBankdqcumenthuthlstow

“Inmhaumnndumuuwﬁ . .

rate wag disappointing. - The spread

effect of agricultitral: production ‘was L

felt to some extent in industry, es: |
"pecially in the' snaar mauﬁry Eut:;..__-




_order in which they have been list-
. ed”

.-'I'herdote. when we say that there

£

] ness and uncertainty mar
‘peychology which prevailed dur-
year as a whole, ‘According
provisional estimates of 1977~
. by the Reserve Bank. des-
ite money incomes growing at a
. higher level than in the previous

the aggregate domestic savings

Ea‘ggg 2
Efs

ings 156 per cent investments 158
7 per Gent 1976-7T7—170 per cent and
1.1 per cent, 1977-78--15.8 per cent,

. -4avings has come down and the invest-

273 per cent in the preceding year
At the same time the prospect in
respect of non-merchandise receipts
which have contributed substantially
to the growith in the reserves in
recent years is somewhat missed.” :
Here I may mention one thing, ab-
out forelgn exchange expansion. Fx-
port balances, we have got, remittane-
es, we have got and then income from
tourism and other non-perceptible in~
comes, these are added upto constitute
our foreign exchange balance. But the
perticular matter that is emphasised
today is that remittances from Indians
abroad are fast dwindling and the de-
duction by the Economists is that thix




-wmwmwdﬂmﬂnmm
" year's Presidenta Address, which is
m‘m,.wrypmdaimwn
‘hade that money supply was brought
- down, This was the great claim made
. vymeﬂevernmthtbelm!’m
" What is the position today? This is
- what the Reserve Bank says, I again
quote:

“The period between end-June
1877 end end-June, 1078 was
‘characteriseq by unprecedented
expansion in money supply with
the public and money supply with
‘the public expanded by Rs. 3100 cro-
res between end-June 19877 and
end-June 1078 surpassing the pre-
vious highest expension rate of 17.3
per cent registered in 1972-73.”

The money supply - was brought
down..this was the clalm made last
year. But today nothing is mentioned
about it. Money supply has rocketed
up and in an explosive manner money
supply hes gone up. This is the posi-
tion. What are the inferences from
this? 1 am ssying that blackmarket
is todey flourishing. You look atthe
prices of real estate in any city, They
are rocketing up, lock at the black-
market prices of cement, of emnmodi-
ties like soda 'ash. Blackmarket is
. flourishing.

Smuggling s’ theréfore mounting up.
This is the pudﬁon regarding balance
: _o!tmﬂe
. - “For the year as & Whole imports
" registered an increase - of 10.8 per
~cent while in the previous year they

have declined to 1.8 per cent. Asthe.

.. policy of liberalisation is extended
‘':.  andits effect....imports may be ex-
4 _-_mh mﬂnaoiorbe”

mmmmmtmzmtﬁsemt

‘ceng’ wmu oy the wlﬂﬁ“n'_

of export-import irade and the pace

of reserve accreation underline the -

neeq not to be complacent: tbou_u o

ternal - mymh position,”t

Tm:hthap!dmwh&htbm," o
Bank of India hes given. They have.

also commented about all the induce-

ments given to the capitalists, all the:

inducements to the industries  and.
observes: “industrial licence require-.
ments have been released, import libi~
ralised, revival of new issues through

tax benefits for investment in mew -

Stil, the investment is not comlnz .'
up, And they comment: '

“However, it is only, as the pwbﬂcf.'
sector investment outlay as propos- .
ed under the Plan gained momen-
tum and their spread effect i esta~

ed up with it. That shows that there
is a Joss of Rs, 14 crores as agelnst
the profit of Rs. 300 crores in the pré-
vious year. There is an allegation fhat

g

find that the smuggled goods mui&
which had earlier completely disap-
peared—are today flourtshing. - Smug-
gling has become a respectabls job.
change §; belhg smruggled sway. This




; mc.u.m;rm.h-
~out it. You can carry on your mawinas
. about Emergency. But how long can
- you do that? Every yesr in the Presi-
- dent's Address, one after the other,
. you go on uying “democratisation,
giving freedom to the press, lifting the

Emergency”. But on the other hand
. this Is the position. Behind this smoke-~
. screen, this is what is happening.
Should I not point out that? I am just
" pointing out that this ig what is happ-
ening. I am not saying this, I am read-
ing from the Reserve Bank Bulletin.
Let us remember that everyone of us
. ig sitting on the crater of volcano, May
be 1 am responsible, may be you are
responsible or may be all of us are
responsible. I am speaking of the un-
employment problem, Morarjibhai
stated his regime with a promise of
wiping out unemploment within ten
years. :

- Now_ two years have gone by. Should
he not tell us, should not the Presi-
- dent tell us, to what extent, in what
‘manper, in what area, unemployment
problem has heen taek.l:ed educated
unemployment problem tackled, rural
_ unemployment problem tackled? The

persons who are depending on the
rural economy, should in a healthy
economy, progressively shift away
from the rural areas to the  wrban
areas, Has that happened? Has unem-
ployment come down to any extentin

rural areas or urban? Should not there -

be some reference about it?

‘What is the tremendous size of the
unemployment problem? Here is in

“my hand the present Five Year Plan

It says;
“The labour force in 1978 is ex-

" jpected to be 265 millions ,... an '

- Annual :addition to labour force of
- the order of 5 milHons.  Assuming
- the present-day unemployment - in
- March, 1978, it should be 20,6 mill-
.- lon ‘persons yearly, 18,5 millions in
: _rurumutmdt.l
areas.”

L

o -mmmdamy 'the most onmrluss
 ive figures, mnmmxﬂu

in urban

employment problem that we are fag- -
ing today. Every year, T million hands '

are being added on ang a substantlsl
part of them, educated ‘Unemployed, -
are going about searching for jobe. -

They are not getting the jobs. I am
not blaming anybody, But as a Dar~ -
liament of th: nation, we have a
ponsibility to take note of the factand
to realise that the things are not that
easy. Therc is no justification for com-
placency. The youngmen who had
educated themselves are going about
with a begging bowl for a job of Rs.
80/-, doing whatever they chose, gett-
ing nothing. They have no meaning
for democracy they have no meaning
for Parliament. This is the position
that has come about. Let us realise
that.

The President has not cared to point
his finger to that, to what extent
this has been done. ' have check-
ed the figures on live employment re-
gistar, It shows a pick-up, not a fall.
In the last two years, the figures on
live registers show a pick-up in the
number of people who are waiting for
employment. Therefore, the unem-
ployment problem is terribly back

again on our neck.

Much has been said about price sta-
bilisation, The indices are there for
the wholesale prices. Everybody Is
speaking about the wholesale prices. -
But what abott the consumer prices?
My hon, friend, Prof, Mavalankar and

was 317 for .Industrial workers;. In *:

1877-78, it was 324 and in June, 1078 8¢

was 327. 1 just now ‘went to-the. Lib-




i

hm it is going on. - -

‘You have claimed stabilisation in
the wholesale prices and that is be-
m&m of the weightage manipulations

" wer because there is bumper produc-

“tion, The Reserve Bank speaks of the

wer doeg not get his price. The pice is
low, Therefore, the whole thing has
slumped down. As against this low
level of the prices of primary articles
on the one side what is the position in
that group known ws industrial goods
on the other? We have to see these
two groups separately.

As far ag primary articles gre con-
cerned the prices are going down. As
far as agriculturists are concerned, the
cane grower does not get his price;
the paddy grower does not get his pri-
ce; the cotton grower does not get his
‘price. These people do not get
price. On the other hand, as far as the
agro-industrial products are concern-

:
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price goes up! - Where does -1t go?

Who takes the money? It is w case
of the agriculturists being exploited. "

' And for that purpose, Rs. 400 erores
has ‘been paid to import cotton, just -
to sustain the textile magnates.

About rubber, the Keralites know
about the case. When a slight in-'
crease in rubber took place, imme~
diately rubber import took place.
Even at a higher price rubber was
imported, just to suppress the price
of rubber.

So, this is the policy followed. For
primary products there jg a particu-
lar price level, for industrial products .
there is a particular price level. The
consumer cost of living ig moving up
but the whole-sale price is being il-
lusorily kept steady—because of the .
heavy weightage from agricultural
products that you obtein. This is the

.
[
f

economic condition that one can see. -

Therefore, all I am saying js . that
there is absolutely no scope or justi-
fication for complacency, a0

Now, leaving slone the economi¢
situation—the economic situation is
not good but is appalling—in the
meanwhile, we attempted the oxveri-
ment of gold sales. Is there any men-
tion gbout this? Such a furore was
raised in this country., but there is no
mention about it It was said  that -
gold was imported; ig there any men=
tion about it? What happened to that
gold? Why was it imported and why
was it sold? There is no explanation; '
the president does not make any men- -
tion at all. - R . :

Therefore, as far as the oo
condition is concerned, we are In

for
an inflationary spiral. The moment the
weather God ceases  to smiile and he

of



" fiabion wil open. Libgralisation of tm-

./porty wag . sttémpted; at whose cost,
‘jmports -of consumer . -goods was at-
" ‘iempted, did the Government make
©  an assessment of the small industries
" that were affected by these imports,
-~ of the small industries ‘that have

_been closed because of these imparts,
of the small industries which are not
" able to stand up to the competition

" because of import of consumer goods
which could be produced here? There
are umpteen such industries.

Now, there is a wonderful plece
which 1 saw in this speech, saying that
for employment purposes Disirict In-
dustrial Centres have been started:
What t understand about the Listrict
Industrial Centres is that they are an
expert body assigned the task of giving
expert advice. But the President is
ghfe'n gome other impression: the F'resi-

- dent is given the impression that these

. gre employment-generating industiial

‘organisations. That is the ignorance
" that is being displayed. The District
- “Industrigl Qentre is not for that pur

pose at.  3ll, Anybody who knows
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" slons, territory-toterritory tensions,
. interest-to-interest tenstony, Aghis and

canflicts, communal clashes, and so on.
It was yesterday that the Home Minie-
ter told ug in this House that, in 1878,
a total of 412 Harijans were killed and -
478 Harijans were raped. This was the

answer the Home Minister gave to. @

Parliament yesterday. It is a matier.
about which you can be complacent?
412 Harljans weve murdered and 478 *

Harijang were raped! This is what is
should here, The Janata Party, in its

National Committee Resolution, has
said that any Government which is not
able to protect the life and property of

its citizens does not deserve to be there,

does not have the right to rule. It is

a first class dictum! May I ask you

this: are the Harijans human beings or

not? Are their properties not the pro-

perties of humanbeings? Or, are they

chattels? Is it that only if somcbody

else is attacked gnd killed, then alone

murder of humanbeings takes place?

If that is the standard, which Govern-

ment would have the right to coatinue,

I ask. Can you continue?

SHRIMATI AHILYA P. RANGNE-
KAR (Bombay North-Central): Speak
about the Andhra MLA, :

SHR] C. M. STEPHEN; Don't come
out so feverishly pleading for ttem)
Shall I spedk of West ? You

are not in the dock for the time being.




.'ﬂot'wl?lnm but also in nther
#reas, have* taken place. Language
“tenslons have been taking place and
- ‘the Prime Minister, in his own way,
‘Bag - beenaddingonalmleembeﬂto

“the fire, I do know that somebody

was killeg in Pondicherry. Who was
regponsible for that, I am asking.
'Now, the Prime Minister went and
‘spid  there that it was going fo be
‘merged, and subsequently he says that
‘it is his personsl opinion! I do mnot
‘understang this. Is the Prime Minister
‘of India, Mr. Moarji Desal, a ‘perso.
nal opinfon man? Can be merge
Pondicherry on that basis? It ‘s only
the Prime Minister who can do that.
Now, as a result of firings that took
place, I think two or three persons
were killed, and propefty was also
looted. Even my frienq Mr. Bala
Pajnor was harassed about it. These
things took place. I am only asking
-why Is this tension taking place.

Last time when we adjourned, we
adjourned taking g very serious note
of the atmosphere of vidlence prevail-
ing in this country, It was I who spoke
nl!nost last I did not take a partisan-
ltandonthat T gaid, this was a matter
which should be taken note of. Sub-

‘sequently what happened? Somebody
#oeg_and attempts to myrder Mr.
/Chargn Singh, somebody .goes snd
#Alteripts fo murder Mr, Yadav in UP.
* Political murderg are being attampted.
Political murder is becoming a -cult. of

"eur life, Tensions have been aking -
 plaoe,

Therefore, I say, this tension is
amwdwmu impnvtm

'Wmm-amum mm
“$hking place. ' Sir, ¥-de not And -Meilt

'%thhsem comtiiumity peopls in

_m “T'8o not: Snd Tault Witk e
“Datlward commihity people (emand-
‘ng, because there s 50 little to go
ssund, Fveryboedy is in need. 4f some
:fo sustals himedlf. - Unemiployment

is rmpnnt. mum every job s
valuable. m when veservation takes -
place.. people fight one another.. ‘But S
am asking: what is your policy in dnl-
ing with these gocial tensions?. The
problems of social tensions and your
policy have led to a certain situation
in which law and order has brken
down, people have been killed, educa~
tional Institutions are affected, com-
munications have been disrunted,
people have been murdgred—all tnese
are taking place everwhere., The way
you hand]etheloclaltensimllthe
most damaging and - dangerous WAY.

This is nothing that is creditable for -

the government, That is what I am |

saying.

Another point is corrupﬂon. 1 am -
seeing, in the last Presidential Address -
there was this magnificent dictum upﬂt '
out:

“Peop‘le earnestly yearn for cleaner
politics and clepner administration
at gll levels, Unless there is faith in -
the probity of the holders of ‘high
offices, the future of constitutlonal
government will not be secure”.

What-a magnificent dictum! But &d
you apply this dictum last year? May
I ask this question to the (ibifef
‘Ministers sitting heré? What wai the
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nktnt. " Corrption’ hai té-day beeamo ,
. /the law of the land. ‘I you ave ~not.
gbrrupt, you areé . not smart shough.

* That has come t6 that. It has come to

. ‘that gituation. And the poor man, the

“'jobless man who is hunting for a job,
looking at all thege luxuries is feeling
desperate, and frustrated. This is the

~point 1 am emphasizing ang if non-
corruption is the standard, would

"Morarji Bhai, the honest man 'that he

claims to be, claim that his govern-
ment is free of corruption? Would sny-

. body claim that? I do not want to add
. -anything more to that. I would rather

leave it at that.

Again the most disastroug aspect of
it is that we are fast losing the sense
of one-ness which must knit this coun-

, try together, South is speaking of
south; north is gpeaking of north Take
the North-eaxtem area. Wonderful I
have got a resolution to-day by some-
body. Assam Rifies and evervbody
there going to Meghalaya, capluring
some property and sitting over there.
Aﬂd Meghalaya demanding  their
evacution and they say the Sovern-
ment of India does nothing. A State

- -sending iis forces to another State,
driving out the people from there,

over the property and sitting
there and running the administration!

A boundary - dispute, not between

.India and China, but oenly between Me-
ghalaya and Assam and Assam
and Nagaland and between diffe-
rent States and the States taking

, the law upto themselves! [ am
saying segment consciousness i deve-
loping. Every body becomes acqulst-

.Hve because everyhody is feeling un-
safe and. everybody is feeling unsafe
a8 _everybody is developing an poguisi-

_tlvn cnnuloum one “against the

. other. .. (Intn-mpewm) : _

_im,_._ﬂg, again T may say here that
‘happens that in the ‘Government
; to-day that  hemisphers of
.='M.whi¢hh80utho!1ndhln not
'_wuu.otmum Rama-
‘handran is there. But that 18 . not
mmummwam
Gommmm.ih

-
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_ship there must

_ people in

: -mmm,mmmua-m

what is going o happen; what will
happen if the North assumes the power .
and runs the whole country? ] am
saying about the major -responsibility -

_in this respect. I am not trying to

foment on the BSouth-North feeling.
But, the fact of life lies there; the
tact of life is that the entire South. io
away from Government.

Now, against that backzround wwz
you are saying that we are lookinz inlo-
the problem of Hindi—you said there .
will not be Hindi imposition—they are
now feeling that the Hindi Imposition
is being done. This is a question of
getting away of one from the cther.
There ig an attack on Harijans. There
ig insecurity. Landless labour -are
afraid—no sense of security; minoritieg
are afraid because there is no sense of
security. When brutality vrevails,
others have no sense of security. If
this happens in a large couniry like
India which has got its own diversity
it can be held together only by a rmse
of fairness all-round, justice all-round
—whether big or small, whether n:ajer
or minor. If that does not hauppen,
that is the bad day for the country. 1
am seeing the signs of development of
that sort of 5 feeing of alienation and
therefore I say it is time that e tah
note of this slso,

Now, Sir, finally, when all théve
things are takifig place what is the way

‘out? The way out is that thers must
souder-

be a proper leadership. The u

be-—canyuuem
nnywherothattypetitleldﬂﬂﬂw
are getting? Well Sir, before you ik
mm-quuum,htmmm
ter say whether hit leadership in ‘the.
Cabinet itself is accepted or not. To::
mybodyptmmdhtahewww._
tion and say that the country  must
have that lead? Mum_w:,f_




détner u Thid 1z what 1§ hafpening to-
‘dRy.. (Imrrmiom) That ig not the
demhlp the country needs and when
“ihut leadérship is mot forthcoming,
_#ﬁat Happens? The organised sector
dets the upper hand; big money gets
the upperhand, Definitely it will get
"‘the upperhand, The organised politi-
cal forces get the upperhand. That is
swhy the whole Jan Sangh gection—
R.S.8—is getting a complete hold on
the life of this country because there is
an anarchical condition prevailing;
everybody is depending on somehcdy
else, They know their job; thev are
golng ahead and they are making
themselves felt. When Morarjibhai
protested in Rajya Sabha to «ny
reference to anybody, Mr. Advani de-
cided that he must chip in. He did
it. Morarjibhai said a Committee of
three is coming; send it to scwebody
to look into it. In the U.P. also they
decided that and they got it done. They
are going to do that in Bihar every-
where, They are demonstrating every-
where that they who are masters
matter in this country because they are
ihe organised section. That organis-
ed section has finally complete hold on
the economy gnd in the national life
of this country. This is the basic
danger on the politica]l ang social life
which We are facing. And on the olker
hand the other people become despe-
rate, despondent. They are geing
belter skelter and the nation is al the
crogs roads. 1 entirely agree with Mr.
Dutt when he sald that the nation is
at crosg roads. . It is on the cross roads
on the financial basis, economic basis,
industrial  development basis and
. pla.tm.ing programme basis. On every
basig we are at the cross roads and the
biggest danger  is ihe menzce of a
fascist take-over starting in our face.
I.am very clear about that. That is
the danger that is starting us in our
_lace; It ig time we awake to that.

MN the total. plchlre that
Presents ltnli to us is not one for com-
‘Placency, Ituow!ur;m:th]nkln:
iﬂd'iqtﬁn!tacﬁu- )

mmnkinsabouu
I@M&n&,fhommotm ‘mation,

M-M thdy mm o=

'charmme!mhomtung Pnd-

dent’s Address. WmmlnﬁM'-.'
‘what his party did in Andhra mdum_.
The Govérnor, a veiy weak and s:kly
man form my State—a very réspectéd
guru of ours--who could not stand up
to it spoke one sentence then the
second sentence and then had to drop -
it and go. Why? Their party prevent-
ed, raised noise, creatéd obstruction and
he was prevented. What happened
in Karnataka Obstruction_took place.
How long! Trritrivably obstruction
iook place. In different areas it took
place. (Interruptions), ..

Well, Sir, we are the Opposition.
You are the ruling party. You are
now teiling me and, therefore, I am
telling you behaved that way when
you were in the Opposition. You be-
have that way even today when you
have assumed power here, Wherever
you are in Opposition you behave
that way. Whereas we  had only
lodged our own protect, (Interrup-
tions).

Would you not concede that in the
matiter of the resolution passed against
our leader we were deeply aggrieved?
And yet we merely protesied in
silence. What was your standard of
behaviour? On the one hand, a resolu-
tion passed by Rajya Sabha govern-
ment does not accept. On the other
hand a majority here puts out member
whn is elected here. On the one hand
geveramant ignores the decision of .
Rajya Sabha and on the other hand
the majority here ignores the decision
of the electorate. Wherever you are
in majority you use it in order tb
jgnore and to curb the Opposition
even if they have got the right to pro-
test. Here you ignore the electorate .
and there you ignore Rajya Sabha.
Government ignored Rajya Sabhs,
majority ignored the electorate. This
is democracy! You are doing that in
Andhra Pradesh and Karnataka - and
you are gpeaking of demoecracy. This
is the democratic set-up! Well, cerry
on with your democracy. You c¢an
carry on with the democracy but &
situation in which a person =lected by

the people will not be permitted to-sit. | -
that sort of democracy will hsye its . -




" (Shri C. M. Stéphen] -

~ gofl eroded from under-neath, That is

why on the expulsion motion season-
ed parliamentaries like Shri Ko-
.math and Prof. Mavalankar Tre-
fused to vote for that and sald
that they have being to do with
this. That attitude they took
Well, this is the beginning of the
erosion of democracy. By what you
did in Karnataka, what you dgid in
Andhra Pradesh ang what you are
doing in different areas, what you did
in Rajya Sabha and what you did in
Lok Sabha you are putting the axe on
the trunk of democracy in thig coun-
try. We have to protest against it
We acted. We did not come and make
noise. We know many friend on the
other gide who, I remember, thumped
and preventeg the speech taking place.
We know that. But we quielly kept
out. We went to the President and
presented g memorandum and told
him that we will not be able to come,
Sir, because of this concientious diff-
culty, What is undemocratic, about it?
Absolutely none. If we did not do it
we would not have been true to our
conscience and so0 we  exercised our
right.

Therefore, Sir, this document iz a
master-piece of suppressio veri and
suggestion fall. It i&  master-piece
of suppressing facts and issues that
concern the nation. It is a master-
piece of evading issues which should
have been brought to the notice o the
nation. It will remain as a docu-
ment which is not honest to itseit, not
honest to the nation. It will remain
as a document which has given a
wrong picture of complacency to the
country ang this spirit of complacency
that underlines the document iz the
Government. This being the truth
@®bout this document it represents all
the elements that will prove to be the
benumbing {llusion overshadowing
beginning of the end. With these

. words, and for these reasons I oppose
this Motoin
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MR, CHAIRMAN; Mr. Saugata Roy,
your party has been allotted one hour
and 30 minutes, You should try to
confine yourself within thig time.

SHRI SAUGATA ROY (Barrack-
pore): I will speak for half an hour.

MR. CAIRMAN: Now you eau start.

SHRI SAUGATA ROY: Mr, Chair-
man, Sir, on behalf of the Congress
Party in Parliament, | rise lo oppose
this Motion of Thanks to the Fresi-
dent's Address. It there is anything
distinguished about this President's
Address it is in the fact that it Is r.ost
undistinguished, If there iz anything
- noteworthy in the President's Address,
it is In the fact that there in nothing
nateworthy in the Presiden’s Address-
It fs like & publication published by
the DAVP, a patch work of different
things sent by different Minisiries to
the President. This does not yeflect

as6  Bresdes  PHALGUNA 3 1000 (SAKA)  Addrems O 330

the gtate of the nation at all, this is not
an honest appraisal of the state of the
nation at all ang I am sorry to eay
that it has deprived the President of
his personal honesty. Is it not the :
same President who hag gone on
récord saying in public that he was
distressed to see every day somebody
wag being fired at? 1Is it not the same
President who, though his government
did not appeal for clemancy for Bhut-
to, went on his own and appeared for
clemency to Bhutoo? It it not the
Same FPresident who unveiling a
portrait of Rajaji in the Central Hall
said that Rajaji dig not have any ‘son
problem’, the present government pro-
bably had? Is it an honest appraisal?
Does it bring into focus the the ten-
sions that had been building up in
society is it forward-looking? Let
say that it js not. Unfortunately our
President has totally folowed the
letter the address prepared by his
Government. A  discussion on the
President's Address, know, is not
actually a discussion on the opinion
of the President. It is a discussion
on the performance of the govern-
ment. I want to remind this govern-
ment that in their time they will
have five President's address: with
this three are over; only two more are
left. They have done a major part of
their job now it is time for the furture.
In the first year they were doing
away the emergency excesses. Here
also the President's Address mentions
the 45th amendment to the Consti
tution. Nowhere does it mention
that the Oppositien totally cooperat-
ed with the  government in passing
the 45th amendment. Yt mentions
special courts. I have ng objection to )
special courts being set up. But has

not Justice Krishna Niyer in his

judgement said that special courts

should not only be limited to emer-

gency excesses, to those who com-

mitted excesses but alsg extended to

cover gll those in high positions,
Does the proposed Bill bring forward

this fact? It doeg not. The govern-

ment must give strenth tg the politi-
cal, social and economic life in the
country. The President’s Address.



 alows that this is & lack-lustre gov.

the janata government does not have
& coherent philosophy, coherent guide-
lines, That is why the President's
address is a patchwork; tha govern-
-ient itsels ip 5 patchwork; ite poli-
cies are a patchwork and the bureau-
- ctracy i8 a patchwork, Government
should be forward looking and it
should plan for the 31st century, for
the future generation. Here we have a
Bovernment of obscurantists, of fad-
dists, people who live with their fads
and who will go to grave with their
fads, leaving millions of people un-
employed in this country. It is with
this thought that I open my com-
ments on the President's Address.

. 1 am sorry that the President's
Address has gloated over tensions
that have grown in this country.
Nowhere hag it mentioned about the
communal riots that took place in
Aligarh or that RSS people putchered
innocent Muslims; nor does it mention
‘about the atrocities committey on
Harijans -all over the country, espe-
cially in North India. It has faileg to
mention that regional tensions are
again on the rise. It has failed to
mention the gruesome incidents on
Assam-Nagaland border where a large
aumber of people were killed in
‘broad daylight, not by outsiders, with-
in our own territory. Nor does it
mention about the tension that exists
In the crucial border state of Jammu
and Kashmir where the people of a
whole region are up in arms against a
dighonest government fighting for
correcting the regional imbalances,
© . It does not mention all these t
. unywhere, .

“On the other hand it gives a very
"rogy picture on the economic front.:

© ''Betore discussing the economice front,
© I.a9K: can'this government claim: to

- function @8 a government? Don’t you
- rememiber that in June' 1078, after
- My, Cheran“Singh a3 -sacked, fn.

‘Correspindence in which he said. thmt

he was surrounded by corript miem?
Don't we remember that on the day
before the kisan rally Mr, Charan
Singh, the present Deputy . Pritos
Minister made a statement  on the
floor of this House that the Prime
Minister had trested him " like a
servant, and that the relationship
between the Prime Minister and "his
cabinet colleagues was master-servant
relationship?  The same Mr, Chiran
Singh is back in the Government. The
President says, well, Mr. Charan
Singh is back in the Government and
all is right with the world, It is not

Mr. Chairman look out, every-
thing is not right with the world
Even in Delhi, on the D.T.C, Bus fare
issue, when people were agitating, the
police lathi chargeq the innocent
students including the girl students
of Jawaharlal Nehru University, No-
body has said a word about it. About
the plight of the refugees at Marichati
where innocent Dandakaranya de-
serters on the supposed instruction aof
the Central Government were being
butchered by the local State Govern-
ment people in West Bengal, nobody
has mentioned about that. Nobady
has mentioned about the residual
problem of rehabiliation that exists in

%
o

1§347ang



On the Kant{ Desal issue the Prime
Minister has not till today agreed to

-it has been raised on the floor of both
the Houses, to the Chief Justice ot
the Supreme Court,

I do not gay that Kanti is guilty.
say that he has built a house
in Ahmedabad and he has shares
here and there, All that I wanted is
that the Prime Minister ghould have
referred it to the Chief Justice of the
Supreme Court. Three days have
passed but he bms not done so. They
~ gay that the condition of the country
is good and people have faith in
Government, |

{

_Before me the Leader of opposi-
tion, Mr, Stephen, dealt at great
length the economic situation. I shall
" not go into the details of the econo-
mic situation. But it seems that the
Government hag gloated over the
fact that last year we had produc-
tion of 25 million tonnes of food
grains. All right' so far so good.
But what happens to the farmers?
To-day Rice i3 selling at Rs, 40.00
per quintal in Tamilnadu, Sugar
cane is sélling in Andhra Pradesh at
“ Ra. 700 per quintal. This Govern-
.. meht is supposed to look after the
. .yarael- economy. The leader of the
. Kigan, Mr, Charan Singh, ig in. the
“Government and this is the deal that
j-“mu ars  glving to the poor kisans,
' en there was slump in the price
.'6_! wheat in the North, Mr. Charan
‘Singh said, the Food Corporation
‘went - forward to ~purchase. Now

when ‘there is slump in the price of
‘South India, In

_'mmthewmot
: e of

"m mx&}

wndTug tarmer e o o

"will have only , ‘marginal efféct iot

Addm m m

Again you gay that you will reduce
unemployment. You gre taking pm o
strides to 'solve unemployment.” 1.: -
quote from the recent survey of a
book made by Prof. P. R, Brahma«
nands, This is the finding of Prof.
P. R. Brahmanandg on the famous
book ‘Planning for a Futureless
Economy’:

“Prof. Brahmanandg finds on an
examination of the detailed date
from 60 regions in Indis, that
many of the Janata Plan's pro-
mises are invalid. Thus for exam-
ple, improvementg in per hectare
productivity of crops does not
significantly affect rural unemploy~
ment. Similarly rura} electrifica-
tion and rural roads do not affect
rural unemployment significantly.
The provision of house hold indus-
tries ig negatively correlated with
rural employment, The staggering
implication of these findings is
‘that many of the leading hypo-
theses of the Janata Party’s New
Economic Strategy are not merely
invalid but there ig the possibility
that the pursuance of this strategy,
in the absence of other countrevail
ing elements will lead to worsening
of the employment situation.....”

You say that you have gone in for -
rural employment. Let me ask the
Prime Minister. Ten years hence

what will happen to him, I do mot

know.

The Prime Minister has promised
that he will wipe off unemployment
from - the country. (an he give to
the people of this country any figures
fo gay how much unemployment has
been wiped off, But T have got figu~
res to show that unemployment has
not declined. In fact, both on the

- live register end peﬁple who are not .

on the live . register, unemployment .
bas shown an increase ang this so~ -
called money spent in rural areas

the total quasﬁon ot unmphyman&




--'Tththudythatw
. m !
new' slogans like rolling plan, small

industrislisation,

pmhmtton. ‘efc. These have become

" facades of inaction as well ag ineffec~
tive governance, This country is be=
. ing governed badly economically and
- the rolling plan is a plan for a future-
' Jess economy, Government have to
_"be remindeg that in twenty years,
the population of thiz country will
reach the 100 crore mark and in
twenty years, the number of unem-
ployed in thig country will become
120 million or 12 crores. What is the
projection in your plan? Your sixth
plan sayg that you will do m big leap
forward in - wiping out unemploy-
ment.. Ag a famous economist, Dr.
‘Wagle has pointed out, Mr. Morarji
Desai has promised to overcome
unemployment within a  decade
and raise the living standards of
the poorest. The Bixth Plan draft
has gone a stop ahead and has even
provided for an employment rate
. which will not only absorb the
annual additiong of about five to
six milliong to the labour force but
also take care of @ substantial part
of the backlog of 206 millions un-
employed in the country. Over the
past 21 months, however, there has
been no spurt in employment, no
upturn in capital formation. In fact,
the available jobs, being relatively
few, wre easily engulfed in a rabid
cantroversy of priorities and reserva-
tions. “So, the Government hag a
. small cake to offer and now it is

making us fight for that gmall cake,

o Bﬂemﬁonls’w and  anti-reserva-
“tionists, Muslims and Harijens, ex-

- servicemen and other unemployed

.. ‘persons.are made to fight for that
' spasll cake and the Government hes
_‘not-introduced any new employment.
" Mr. Fernandes thinks that his plan

" for,district industrial centres is the

- be-gll and end-all. I would lke to
tell him that in the last one year
dna -thousand  foreign collaboration

'_ﬂan:hnve been approved. In the .
Iast ome. year, B:rluhnvabaqgﬁm

.-:_gmmeqdmmmberoclm::eu._

wh.ich th BHEL is entering ddes
not erode the technological and sciens
tific base of oneé of the most ‘dynamit’"
and successful enterprisés~the Pubs" °
lic Sector—nor blunt jtz thrust té= -
wards gelf-reliance, Mr, Fernandes '
has got love for Siemens and he has
got love for foreign collxbontmn.'-

The Industries Minister ig not Minis- " -

ter for India but he is Minister for
Libya and West Germany where he
spends most of his time, when he
ig not in Chikmmgalur, : '

I would like to mention that in the
last one year, the economy has shown
a sharp downward trend. During
the last 10 years our exports were
going up and up. Last year was the
only year in which the exports had
gone down. You say, you have &
comfortable balance of payment.
But it is not because of you but be-
cauge of the poor people who are
working in the Gulf countries and
sending al] their remittanceg to this:
country. Otherwise, today you are
importing anything and everything.
If there is g slight rise in the price
of rubber, you import rubber. If
there is a slight rise in the price of
oilseeds, you import oilseeds, as a .
result of which your foreign ex-
change reseryes get depleted and the
domestic farmer doeg not get a pro-:
per price for his produce. . This is.
the mad import policy that the.
Janata Plrty is pursulng.  Import
n.n:rthing and perish while pot ex+ .=

ntgiswhltyoum&odng' -
today in ynur menagement o:t the .
economy. A

I_ now come to the other importan&':
thing. .The President has very gﬂb«-
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labour - front? We
had a strike on the dock front which
continued for 30 days. We had a
jute workers strike in West Bengal
involving 2.5 lakh workers, which
continued foy 48 days. The textile
workerg have ' threatened to go on
_ strike from 15th. In the whole coal
industry, the workers have given
notice of g strike. What does this
CGovernment do? It gives ug plati-
tudes  that they will bring the Indus-
trial Relations Bill for the benefit of
the labour, The President Address
does not take into account the in-
creasing  labour unrest in this coun-
try. You cannot o on saying that
it iz the Emergency backlog.

Again on the front of population
Control, today in fhis House, Mr.
Rabi Ray admitteq that on the front
of population control there has been
a sharp decling in the last two years
when Mr. Raj Narain was the Health
Minister. He said that he wanted to

. tone it up. He openly admitted that
there was a get back, Today unless
something is done om this issue, the
country will soon reach an explo-

* sion point. As I mentioned, by the
-year 2000, we will . be one hundred
. czore, strong. 1g the country in a
- position to feed such a large

umberr

Nw!wiﬂmmtothemom
lmpm'hntlineie

" technologists in thig country believe
-that this Gnvemment 'is a Govern-
mmt of backward looking pecple,
_of faddisty.and science and technology
' -h'-,'Nn: to.the dogs. The best Scien-

trom the Atomic. Energy Com-

science and

" Prime  Minisler has  which affects the whole nation.

S his own. :Eavmu‘ite and . Mg Y
scieptist, Dr. . Atma Ram. . He is &

formaldehyde Chemist who Poses a8 &
big sclentist, He has gone geRd
and said that the Electronices Com-.,
mission is mo good, we will wind, g =
up. All aleng, scientists are com-, -
mitting suicide in the Indian Coug~
cii of Agricultural Research. They,
are feeling desparate and despondent.
Thig is mainly because of the Prime
Minister’s backward = looking policy
on the nuclear issue.

Who has heard of a Prime Minister
who goes to a foreign country,
wait: there for four days to meet
the President of that country? Then .
he goes to the United Nations &nd
without anybody asking him, he de-
clareg that India is not going to
make any nuclear explosion,  Nobody
hag asked him. He mages this state-
ment voluntarily. I want fo ask
him: did the country or the Parlia-

ment or his own Cabinet give him ' -

permission to make such a state-
ment? Today, we know that for
Tarapur also, the uranium fuel ship-
ment is pending. This Government
has po courage to speak openly that
we will break down the treaty obli-
gation, contractual obligation with
the United States, ' Over und above ’
that, we have been fed a sweet pie
by Carter. The Prime Minister-with~
out asking anybody has again allow- -
ed g joint panel of Indo-US - scien~-
tisty to go into the question of Zull
scope safeguards. Yesterday in re- -
ply to a question he said that this -
joint panel s under - negoliation
They will inspect all our nuclear -
installations.
foreigners will be alloweq to inspect -
our nuclear instzllations.. This is the

self-respect thig Prime Minister has

given to the country.” Whatever
little we have built up whatever our
scientists and techno}ogist, have built
up through their effort, today that .
prestige ‘and  self-respect iz being

sible for . undermined by the off hand and off '
‘Ramans, . ' the cuff remarks by the Prime Min- . .
Arine 15, & -Mmm% “""'

ister, not .only.-about - Pondicherry. .
‘but :_alse about the ' nuclear policy,

Tt is for the flrst time -




. Pakistan that we

_‘hag the fallure of the  Government
. been ‘more évident ‘than in the feld
‘of foreign policy. The Government
shave failey to take note of the ris-
ing mass upsurge in different coun-
. tries of the world. The Government
‘bhave ng eyes to see. They have
falled to take note of the mass up-
-surge in this country and also in
should ask for
clemency for Mr. Bhutto from Mr.
Hag. This Government have not
‘responded to the appeals of so many
- 'Memberg of Parliament to ask for
- -clemency for Mr, Bhutto.

When there is a coup in Afghanis-
tan. Shri Vajpayee rushes post
has to the Shah to wssure him that
India supports the new regime snd
that the relationship with Iran will
not be .disturbed. When the Shsh
abdicated the position and made
Bakhtiar the Prime Minister with-
out asking anybody, he sends a let-
ter  congretulating Bakhtiar on he-
. coming the Prime Minister. How
"long did he last? He has gone and

Mr. Bazargan has come, I yesterday
saw that the Indian Ambassador has
" gone there and eulogised the new
Tegime, What wag the need for
congratulating Mr. Bakhtiar? There
-Was no need. But this Government

does not gee, this Government does

pot - understand. This Government,
“again, failed to recognise the revolu-
tionary regime in Kampuchea:

18 hrs,

- IMa. DmruTY-SPEARER in  the
Chair], .

This Government thought it ean
~ . bring about g thaw in India-China
. relations. ' I would ha the first to
< support any .move if Indie-China
-+ velations were sought to be improved.

_ ﬁg ‘4his viglt to China was a.publi-

ﬂn!pick and it ig only to give
‘dramatic flair to the activities of

 Address and you will have only two.

" you improve ¢r perish; the maxtm

AN HON. MEMBER: He hag got

SHRI SAUGATA ROY: ‘This
Government does not see the changes
that are taking place all over the
world. We have surrendered our-
selvey to Carter’'s diplomacy &nd
allowed the inspection of our nuclear
installations and thus we have
lowered the prestige of India abroad.

Then he goeg to China and does
not know that China iz going to
attack Viet Nam. He says “I wes
in Hangchou, how could I know?"
It is the business of the External
Affairs Ministry to know it; it is the
business of the Indian Ambassador
to know it. But this Government
does not open it eyes. Ag one of
my colleagues said in Parliament so
well, it is the Prime Minister who
makeg the foreign policy, the Foreign
Secretary implements it and Shri
Vajpayee translates it into Hindl.-
This is the way thi; Government
goeg on. )

So, as I have said, this President’s
Address does not give any realistic -
picture of the actual gituation obtain-: -
ing in this country, nor does it project
the future for the country. I would .

‘again remind the Janota Benchas |

that this is the third President’'s

more. :

SHRI A. BALA PAJANOR (P
cherry): Are you sure? |
SHRI SAUGATA ROY

Either
You have got are two more,




w o L g
mw M.m.w..mm mm ¥ B m m mmmmm mwwmm.mww.n .m.m,mm.m‘ FIBEReED
3 ek m-e 1Y S 1 ﬁ.mmW ?wm-; FrreEERE
ClEGEBEE b o1 i1 4 FifeisE mmmﬁmmm_ |
i muwmmam Eoee EE wwm@f mmmW SEEPEY LpEToE
i EeEE s T B ¢ O a.m.ﬁm mm m_.:_tm nniumumm EE 333
ﬁhmmmm..ﬂ - F m. w e .m m e m M#km,umﬁm
o BesheEEEE ED D prBipbReces eEfEEl CEECaRe
g EF wam.mm mw o .m 4 ,m m .w.:a .n a.mmme&_
mvwﬁ Bl fETIES m;w mmmw £y w.m 3 wmw R
m _ _mmmmmm«wmm O EE L Sk mmmwmﬂwwa mmaam@m §Eet  enbriEE
- EEF R - 3 BEwER SE-EERE~ EEESW
_ m ey, o JHEEHL fBILER AR
irii. =2 UEREERTE mmwﬁ A e e
G T T Egces geeiis
o 3f.§08 - ¢ LI M T e I
3 §950., gff CebEerzire RBELpERTURC Loby i Presiteg
faft R0 BegRRRReRP oo phpRreiiepioc vtieling
3 S A 1 A ST 17 2 T M I HUE
o 5 omm..m...mm.w )m.nm.u - Mﬂmmﬂm h.ﬁ P 2 m ..UW‘.W‘ nmmmmm.w S “.ﬂh
Aeleoaf Cf mm.n b mnm e m‘m.mﬁ TR : maa,mw tE
FHEHE I mmw.mmml«w.m z,m,w.mm?w&m« ??immmwm



| . «mwammm

_ e = “am.m .w‘ﬂxm ﬂmwmmﬂmmw "

*mﬂ. mnam OBEL E - m%m mmm mm _mm«ﬁ..wm.m_,w

m mm .~ gy “‘%W i .mm lm.uh_!.mamﬁw .ﬂmmi

\... w.ﬂ.m N.WMMWW _ ﬁ,ﬁﬂ W% m m. “.W “m.!w.e! ,mm mmmmm ..“W.W .W_mm

| peL g B4 i bl

) oy wt... s . - B wl_.mu = rES d £

m mmmmmmm“.wmu e § Egb g v mmﬁwmimmmmw% mm amw
L B R il
"«.mum.wm__,m?m L AR TR i H i |
L Fefer e & g

_Wﬁm & .m.m Nw.s .7@““uMmmh.m\mh»m.\mm.m.ﬂm...
...F w.mm_m .mmw mMmmm mm m ,mww mwmmawmmmmmmwamwm
RE ek, 1 ~EEelitE remm _amanwm_mnmmﬂamﬂnf
B b ;b ,m.m%w.w”n,%,.nm.ﬁﬁﬁm
mwm: MiMmmWﬁ.mm Mmmmm,w.mﬁ.ma_.m tE mwm.mw mm_Wm.mmmmmmmm_mﬂwﬁ_m £
et ppitned AT
EH Rl wihteeh fnh %mwmwmmmmmﬁmm
_.._“_.m.umwm,“mm& .m..,,m ¢ ,w:wmm. mm.mw mwm«mmm rRibabeeshy
TR el b _




;mwm- rre preerree

mm« |

35
WW hnlu P ;Wﬁu ‘uE . ﬁﬁmlﬂ W.m ._w.w mwmmw* _.
i m&mw Shaair
mmmmpmwMﬁmw. _
x .mﬁ.m w g B vy Lo
Paipiin mmmwmmmﬁwﬁmmw_

ddviny (II}
fl"l'f
ﬁ?
i, RfeT TR
t’ﬁi
g fe
TR

__wmmm«m EEE~ g
134 mvmm«ﬁ,\mmm ﬁwm cE mmmw,m mﬁw 4194311114 mnm_m wmm_

BT soeg $35% s, BEEEDE B

ik mmmmmmmwm LR R U H m mmmm
118 sdbbnails JH B G ol eep
e B ﬁnmmm e b wma CgEel
uh.mmm I H e L LR L
W _..tw.ﬂi\MMI!W,W mMﬁ"w\mhﬁm hr.%m ﬁ.m mm..:..m_.m.m. m.,.mmm
Be T LEEE Ereglr ei%5. Bp i8R §
.m s EES mmw%yﬂ feacy FE Ap.igly ify k
Mmm mw.w m .m ' mmm.mm_ mm m_mwmm_mmumw
#:m;m%mgm 1 w H A I H




T L i
m e m a«mhmm mammwm i ”,m.mwr
L3 .mu_m.m %..w.ﬁ.m.w Wﬂi%m.mﬁﬁmn‘mmaw.\mam‘ m. g . m...u. ..
.w.mmmwmh wﬁmmww ﬁmmmmwmwwmm;. mhm,m - m omm
fepfely FpEerbitislibeoltEENedE B 5
m_ammum E&% _m.mm ama mmm.mvmuwmm m M..m_
n_m.m.mu 12 W mnmmm,mmm ﬁmm ERT R ﬁﬁmm_ﬁ. mmm
ng mwmmwm l wmaﬁﬁmmﬁ mﬂ??_ i5 oy
; WQQWMM mWﬁﬁ. mmﬁm}q \Wﬂw‘mﬂﬁmﬂ _mﬁmw mw mmm
mm T T Y e FEEELTES:
kb ﬁmm Epper piptpreient  worngl
mmm M. FetEl MR THH
M3 mwwwwmm EEE mwm ,mmmuwﬁwwmmmmm_ CFSECE
mm e 4 ,nm i L R
| _mmm“w&?mw MWWW?FWM m @mmam.mw.mm mwmam
m_..q a.._t.m i. EF m M "
w _____._.__.n.w.amm,m mmﬂm M1 mmmmwmwmmmmmmma mmm,mmw« m m.w

s '_:

. SHRIMATI AHILYA g Pm

NEKAR: I wing ¢ eontine.

107478 &
. 1976~77 &

#mm




